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3% CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH
P R R
| Commercial Complex (BDA)
. Indlranagar
‘ - . . Bangalore - 560 038
ostes + 24 JUL 1988
APPLICATION NGO, 955 | /88(F)
 Applicant(s) . Respondent (s)
‘ Shri S§.S. Pavate : : V/s The Secretary, M/o Home Affaire, New Delhi & 3 Ors
To .

1o Shri 8,5, Pavate

C/oc Shri B,G. Sridharen
Advocate

‘Ram Ohooth'!
- No. 24, Yamuna Bai Road
Kumara Cot Lay-out

High Grounds

Bangalors -~ 560 001

2, Smt Yamuna Sridharan
Advocate - :
'Ram Dhooth'!
No, 24, Yamuns Bai Road
Kumara Cot Lay-out
‘High Grounds
Bangalore ~ 560 001

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH

! Please find enclosed herewith the copy of ORDER/SIAY/ HSDORGS OROER
| i passed by this Tribunal in the above said application(s) on 18-7-88
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1- .



In the Central Administrative

{ 7.
v Tribunal Bangalore Bench,
Bangalore
ORDER SHEET
. 955
Application No..coecwirminincieinnncee .. 0f 198 B(F)
|Applicant _ Respondent

$.5, Pavate V/s The Secretary, M/o Home Affairs & 3 Ors
iAdvocate for Applicant Advocate for Respondent

B.G. Sridharan -
Date l Office Notes Orders of Tribunal
18,7.,1988 KSPVC/LHARM (
| ORDER !

Smt. Yemuna Sridharan, learnsd
counsal for the applicant, in our
opinion, very rightly_preye for
permission to withdraw this epplication
with lfberty reserved toc challengse
the seniority list in the cadre of
“\gfputy Supdt,. of Police before the
nataka Administrétive Tribunal,

oper to grant this request. Ue,
O vgfiherafora, grant this request and reject
this application as withdrawn by the

’ applicant,
/
TRUE COPY !
S\ |- Sdl- -
— s ‘ ) |
(KeSoPUTTASHAMY (LoHJALREGD) Ve 22
Vice-ChaireanX’ Member(A)
18,7.1988 18,7.1988
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